
Compliance report for Hon’ble NGT order dated 22.01.2020 

in OA No. 1020/2019 

 

1. Hon’ble NGT in OA No. 1020/2019 News item published in “Hindustan Times” authored 

by Rakesh Goswami titled “Sambhars ecology among worst”, vide order dated 20.11.2019 

had directed that a joint action taken report may be submitted by National Wetland 

Authority ,Government of India, State Wetland Authority Rajasthan, State PCB and 

District Magistrate Jaipur. 

2. A factual report was filled by the Member Secretary State Wetland Authority Rajasthan on 

20.01.2020 giving details of the deaths of birds, rescue of birds and their rehabilitations, 

rescue operations, reports of various institutions on mass mortality and future action plan. 

3. Vide order dated 22.01.2020 ,Hon’ble NGT has directed to file a report on the reason for 

spread of Avian Botulism and  necessary action to be taken in the Sambhar area. 

It is submitted that following action has been taken by the state- 

1. A State Wetland Authority has been constituted by the State Government under the 

chairmanship of Hon’ble forest minister on 27.11.2019 (Annexure 1). Meeting of the State 

Wetland Authority was held on 24.02.2020 it was decided that information may be 

obtained regarding land details with Sambhar Salt Ltd.  As given in the relevant MoU, land 

actually being used by SSL, Khatedari land near the Lake, and details where mass deaths 

of birds have occurred due to Avian Botulism, illegal encroachments and illegal extraction 

of Salt Brine. It was also decided that a Sub-Committee may be constituted for examining 

of reports of NEERI, Vinod Kapoor Committee, and MoEF&CC reports may be examined 

and consolidated recommendations may be suggested (Copy of Meeting minutes given at 

Annexure 2). 

2. Standing Committee for management of Sambhar Lake has been constituted under the 

Chairmanship of Chief Secretary on 24.12.2019 (Annexure 3). A meeting was held on 

11.02.2020 wherein it was decided that ( Annexure 4):  

I. Illegal mining areas may be identified and immediate action be taken to stop illegal 

salt extraction in the Sāmbhar Lake Area. 

II. Local people may be sensitized by District Collectors, regular surveillance may be 

done in the area and a SOP may be developed in this regard for compliance by all 

Departments. 

III. Monitoring of arrival, stay and departure of migratory birds may be done effectively. 

IV. A Sub-Committee will prepare a comprehensive management plan for the 

conservation and development of Sambhar Wetland giving details of site specific 

works, schedule of works and responsibilities of various departments. 

V. A nodal officer may be appointed by District Collector in Ajmer,Nagaur and Jaipur 

Districts for regular monitoring of status of birds. Similarly Forests, Environment, 

RSPCB, Animal Husbandry, Industries, Revenue and Panchayati Raj Departments 

will also appoint a nodal officer for this work. 



3. As far as the reasons for Avian Botulism are concernd , the report given by Indian 

Veterinary Research Institute dated 21.11.2019 states the factors favoring growth of 

Clostridium-botulinum as under (Annexure 5) – 

I. CoD was high 

II. Low salinity level 

III. pH was between 7 to 9 

IV. dissolved oxygen level was below 4 

V. presence of crustaceans , invertebrates and planktons 

VI. presence of maggots infested carcasses in the Lake and its premises  

VII. Heavy rains in the month of July and August resulted in the filling of lake and there 

was formation of new marshy area. 

VIII. After migration of birds, there was death in the insectivorous and omnivorous 

eating birds only there was no death in herbivorous birds. After death of birds the 

carcasses were infected with maggots and they are known to bio accumulate 

botulisms toxins.  

IX. The deaths in water birds is mainly due to drowning and the carcasses were visible 

immediately after the water stated receding. 

X. The fresh birds that feed on these maggots have also succumbed to botulisms thus 

establishing a maggot’s carcasses vicious cycle.  

In this regard IVRI will be requested to submit a detailed report. 

4. The present status of deaths and rescue of birds is as under 

S.N. District  Deaths of Birds Rescue of Birds No Carcasses 

found since 

1 Jaipur 10027 857 28.12.2019 

2 Nagaur 13100 597 07.02.2020 

 

 

 

 

 

Member Secretary 

State Wetland Authority 

 

 

 

 



 



 



 



 



 



 



 



 



 



 


